THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 30™ SEPTEMBER, 2021

Institution during the

Disposal during the

Closing Balance at the

Disposal of cases
which are more than 5

Pendency of Cases
which are more than 5
years old at the end of

Name of Opening Balance Month Month end of the month
years old the month
the State.
Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total
ASSAM 85980 321703 | 407683 4164 20926 25090 3783 15378 19161 86468 327144 | 413612 230 670 900 11640 44695 56335
NAGALAND 1667 2664 4331 261 316 577 215 329 544 1713 2651 4364 02 02 04 444 659 1103
MIZORAM 2552 3943 6495 549 493 1042 538 544 1082 2563 3892 6455 06 03 09 229 152 381
Asgxll-)\g;:“ 2517 11551 14068 153 1071 1224 264 892 1156 2464 11672 14136 01 86 87 525 3817 4342




